
  

 IN THE NATIONAL COMPANY LAW TRIBUNAL 

MUMBAI (SPECIAL) BENCH  

 

                                      (43)   MA 23/2020 IN C.P. (IB)-2742(MB)/2019 
CORAM: 

 

SHRI CHANDRA BHAN SINGH 

Member (Technical) 

  
 

SMT. SUCHITRA KANUPARTHI 

                                             Member (Judicial) 
 

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL 

COMPANY LAW TRIBUNAL ON 20.01.2020 
 

NAME OF THE PARTIES: S Z Deshmukh & Co. 

       V/s 

VOVL Ltd. 

  
SECTION: 9 OF THE INSOLVENCY AND BANKRUPTCY CODE. 

 

ORDER 

    
1. The Learned Representatives for the Applicant is present. 

2.     MA-23/2020 – In this particular CP this MA is regarding the change of IRP in 

response to the Resolution by the COC in this regard. The COC in its Meeting of 

20.12.2019 decided to change IRP Mr. Rakesh Rameshwar Rathi with another 

RP Mr. Pravin R. Navandar. 

3. The Resolution No. 6 of the COC is reproduced below :- 

 Resolution 6 : 

 “ RESOLVED THAT pursuant to the Code, Mr. Pravin R. Navandar IBBI/IPA-001/IP-P00008/2016-

2017, be appointed as the resolution professional for corporate insolvency resolution process of 

VOVL Limited.” 

 “ RESOLVED FURTHER THAT the name of Mr. Pravin R. Navandar IBBI/IPA-001/IP-P00008/2016-

2017, be forwarded to the Adjudicating Authority for its consideration for his appointment as the 

resolution professional for corporate insolvency resolution process of VOVL Limited.” 

“ RESOLVED FURTHER THAT State Bank of India is hereby authorized to file the necessary 

application with NCLT in accordance with the Code.” 

The COC discussed internally and decided the same would be put up for  e-voting.  
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4. This Resolution was  approved by e-voting by all the members of the COC. 

 MA-23/2020 is Allowed.                                                                                                    

   Sd/-   Sd/- 

CHANDRA BHAN SINGH                                                SUCHITRA KANUPARTHI 

Member (Technical)                                                                              Member (Judicial) 
 

20.01.2020 
 Aah 

 
 
 
 
 
 
 
 
 

 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 


